
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW 

DELHI 

ORIGINAL APPLICATION NO.782/2023 

 

SUMOTO MATTER TITLED NEWS ITEM APPEARING IN TIMES OF INDIA 

DT.18.12.2023 “FOREST DEPT. SENDS NOTICE TO ARMY HQ FOR TREE OFFENCE” 
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   FILED BY 

 

     GIGI.C.GEORGE 

     ADVOCATE 

     STANDING COUNSEL(UOI) 

     CH.NO.457, DELHI HIGH COURT 

     NEW DELHI 

    Email: gigicgeorge.adv42@yahoo.in 
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